279 Papers Laid

REVIEW AND ANNUAL REPORT OF BRIDGE
aNp Roor Co. (Inpra) Lrp. CaLcUTIA
FOR 1078-79 WITH STATEMENT FOR DELAY

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZSERS
(SHRI P. C. SETHI): 1 beg to lay o%
the Table:

(1) A copy each of the iolio}vitg
papers (Hindi and English versions)
under sub-section (1) of section 619A
of the Companies Act, 1956: —

(iy Review by the Government
on the working of the Bridge and
Roof Company (India) Limited,
Calcutta, for the year (1978-79).

(ii) Annual Report of the Bridge
and Roof Company (India) Limited,
Calcuita, [or the year 1978-79 alon2
with the Auditeq Accounts and the
comments of the Comgtroller and
Auditor General thereon.

(2) A statement (Hindi and E:zlisn
versions) showing ieasons for delay in
laying the avove papers.

[Placed in Library. See No. LT-
LT-2495/811.

CORRECTION OF ANSWER 1O USQ No.
6611 pATED 7-4-1981. Re. PusLic Dero-
SITS RAISED BY CoMPANIES

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKAR): I beg to lay on 'he
Taine a statement (i) correcting :he
reply given gn Tth April, 1931 (o
Unstarred Question No. 6611 by Sari
R. Prabhu, regarding public denosits
raised by companies and (ii) giving
reasons for delay in correcting the
reply.

[Placed in Library. See No. LT-
2496/81].

DruGgs (PRICES CONTROL) AMENDMENT
ORDERS, 1980 & STATEMENT =OR LELAY

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, CHEMI-
CALS AND FERTILIZERS (SHRI
DALBIR SINGH): I beg to lay on the
Table -

(1) A copy each of the follow-
ing Notifications (Hindi and Eng-
lish versions) under sub-section (8)
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of section 3 of the Essentia] Com~
modities Act, 1955:—

(i) The Drugs (Prices Control)
Amendment Order, 1980, publish-
ed in Notification No. SO. 978
(E) in Gazette of India dated the
17th December, 1880.

(ii) The Drugs (Prices Coa-
trol) Second Amendment Order,
1980, published in Notification
No, S.,0. 38(E) in Gazette of
India dateq the 16th January,
1981,

(2) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the Notifications
mentioned at (1) above.

[Placed in Library. See No. LT-
2497/81].
RepORT Of COMPTROLLER AND AUDITOR
GENERAL OF  INDIA,  1979-80—UNiON
Govr. (PosTs AND TELEGRAPHS), AND
APPROPRIATION ACCOUNTS (P&T)
1979-80
SHRI MAGANBHAI BAROT: I beg
to lay on the Table :

(1) A copy of the Report (Hindi
and English versions) of the Com-
ptrolley and Auditor Genera] of
India for the year 1979-80—Union
Government (Posts anq Telegraphs)
under article 151(1) of the Consti-
tution,

(2) A copy of Union Government
Appropriation Accounts (Posts and
Telegraphs) for the year 1979-80
(Hindi and English versions),

[Placed in Library. See No. LT-
2498/81].

COMMITTEE ON ABSENCE OF
MEMBERS FROM SITTINGS OF
THE HOUSE
MINUTES

SHRI P. V. G. RAJU (Bobbili): Sir
I beg to lay on the Table Minutes of
the sittings of the Committee on
Absence of Members from the Sittings
of the House held on the 19th March
and 29th April, 1981,

—



